" WNth Series; Vol. XXIL Ne. 1 ‘Mondsy,. “Febriary 19, t979 -
<17 Magha .30, 1900 (Saka)

LOK SABHA
DEBATES "

__ (sem Sunion) o

(25)* E

_- '_.fy&.lxxugmm}\{os. 1—'-.-&0)_

i.o: wm sncmgmr
W mnm.m e




CONTENTS

Sixth Spries, Volame XXII, Seventh Session 1979/3900-1901 (Saka)

No. 1 —Monday, February 19, 1979/Magha 30, 1900 (Saka) CoLuMNs
Alphabetical List of Members o . . B . : . . . . iii—xii
‘Officers of the House . . . . . . . . . . xiii

damgor Memoers of the Cahinet and Ministers of State .

‘Member Sworn
(Shri P. Shio Shanker) . . . . . . . . : . . t
Welcome to Hungarian Parliamentary Delegation . . » . . 1—a
President’s Addrcss—Laid on the Table . . . . - . . . 2—31
Obituary References . . . . . 31—34
h Introduction of New Ministers . . . . 35

Papers laid on the Table . . R . . . . . 35—43

Railway Convention Committee—

gs Fl.fth RW‘! . . . . . . . . - . . . 43

‘igar Undertakings (Takingover of M.n.gement)
\ 0 :ndment Bill —Introduced . . . ) . . 43
Btatementce. Sugar Undertakings (Taking over of Management)

E\mnﬂmu Ordinance e e e e e e e
Skri Surjit Singh Barnsla . . . - . . . . .

Yarking Journalists and other Em Conditi of Service nd
wnnj mﬁovm(mm:}ml:m “?m . . ). '. “

atement Re. Worki urnﬂnandOtheerp.perEmplo ‘Conditions
of 3 b-rmc)caud %‘i neous Provitions (Amendment) Ordimneem ¢

<

Shri Ravindva Varma . . . . . ) 45—46

1060 LB



ALPUABBETICAL LIST OF MEMBERS
BIXTH LOX SABHA
A

Abdul Lateef, Shri (Nalgonda)
Agrawal, 8hri Satish (Jaipur)

Ahmed, Shri Halimuddin
ganj)

Ahmed Hussain, Shri (Dhubri)
Ahsan Jafri, Shri (Ahmedabad)
shuja, Shri Subhash (Betul)

Akbar Jahan Begum, Shrimati (Sri-
nagat)

Alagesah, Bh#i O. V. (Arkonam)
Alhaj, Shri M. A. Hannan (Basirhat)

{Kishan-

Alluri, Shet Bublash Chahdta Bose
{Narasapur)

Amat, Shri D. (Sundargarh)
Amin Prof. R. K. (S8urendfanagar)
Ananthan SBri Kumari (Nagereoil)

Anbalagan Shri P.
ram)

Ankineedu, Shri Maganti (Machilipat-
nam).

Ankineedu Prasada Rao,
(Bapatin)

Ansari SRt Faquir Ali (Mirzapur)

Appaisnaidu, Shri 8. R. A. 8. (Abaka-
palli)

Argal, Shri Chhabiram (Morena)
Arif Beg, Shri (Bhopal)
Arunachalam, Shri M. (Tenkasi)

Arunchalam gligs ‘Aladi Aruna’ Shri

V. )

Asaithambi, 8xri A V. P. (Madras
North) :

(Ramanathapu-

Shri P.

Asokeraj, Shti A. (Perambalur)
Austin, Dr. Henry (Ernakulam)
Avari, Shri Gev M. (Nagput)

B
Badri Narayan, Shri A. R. (Shimogs)
Bagri, Shri Mani Ram (Mathura)
Bagun Sumbrui, Shri (Singhbhum)
Bahuguna, Shri H. N. {Lucknéw)
Bahuguna, Bhrimati Kamala (Phaiput)
Bairagi, Shrl Jena (Bhatrak)
Bal, Shri Prefyumha (Jaghtsihghpu?)
Belak Rain Shri (Simla)
Balakrishniah, Shri T. (Tirupathi)

Balbir Singh, Chowdhry (HosM#étpur)
Baldev Prakhsh, Dr. (Amritsat)
Banatwalle, Sri G. M. (Penhnsnl)

Barakatdki, @&hrimati Renilkta Devi
(Gauhati)

Barman, Shri Palas (Balurghat)
Baruala, Shri Surjit Singh (Sangrur)

Biatrow, At A B T, (Nominated—
Anglo-Indians)

Barua, Shri Bedabfata (Kalidbot)
Barve, Stwi J. C. (Ramiel)

Batapps, 88ri Kondajji (Davadgere)
Basu, Shri Chitta (Barasat)

Basd, Shfi Dhirvndranath (Ratwa)
Bateshwar Hemram, Shri (Dumka)
Berwa, Shri Ram Kanwar (Tonk)l
Bhadoria, &hri Arjun Singh (Etawah)
Bhagat Ram, 8hri (Phillaur)

Bhakta, Shri Mafioranjan (Andaman
ang Nicobat Betaaitis) '

(iii)



Bhanwar, Shri Bhagirath (Jbaoua)
Bharat Bhushan, Shri (Nainital)

Bhattacharyl Shri Dinen (Seram-

Bhattdcharyya, Shri Shyamapransanna
(Uluberia) _

Bheeshma Dev, Shri
nool)

‘Bhuvarahan, Shri G. (Cuddalore)
Birendra Presad, Shri (Nalanda)

Boddepalli,  Shri
(Srikakulam)

M. (Nagarkur-

Rajagopala Rao
.Bonde;' Shri Nanasahib (Amravati)
Borole, Shri Yashwant (Jalgaon)
iBordeah, Shri D. K. (Nowgong)

Bosu, Shri Jyotirmoy (Pigmond Har-
bou') '

Brnhm Perkash Chaudhury (Outer-
Delhi)

Brij Raj Singh, Shri (Aonla) .
Burgnde, Shri Gangadhar Appa (Bihav)
Burman, -Shri Kirit mkram Deb (Tri-

pura East)
S D
- - c
Chakravarty, Prof, Dilip (Calcutta
South)

Chand Ram, (Sirsa)

Chandan Singh, Shri (Kairana)

«Chandra Pal Singh, Shri (Amroha)

Chandra Shekhar, Shri (Balia)

Chapdra- Shekhar Singh, Shri (Vara.
nasi)

Cl;mdrappan Shri C. K. (Cannanore)

Chandravlti Bhrima‘h (Bhiwani)

C'hmn Namry. Shri (Kokrajhar)

Chann Si.nxh (Balhplt)

C'haﬂenee. Shri, Somaath .thdmmur)

Chatyrbhuj, Shkri (Yhalawar)

(iv) .

Chaturvedi, Shri Shambhu Nath
(Agra) -

Chaudhary, Shri Moli Bhai R (Banu-

+.kantha) R o T Y -8

Chaudhry, Shri Irhwar (Gaya)
Chaudhuri, Shri Tridib (Berhampore)

Chaudhury, Shri Rudra Sen (Kalser-
ganj)

Chauban, Shri
nagar)

Chauhan, Shri Nawab Singh (Aligarh)

Begda . Ram (Ganga-

Chavaa, Shrimati P. (Karad)

Chavan, Shri Yeshwantrao (Satara)
Chavda, Shri K. S. (Patan)

Chettri, Shri K. B. (Darjeeling)

Chhetri, Shri Chhatra Bahadur (Sik-
kim)

Chikkalingiah, Shri K. (Mandya)
Choudhari, Shri K. B. (Bijapur)

Choudhury, Shrimati Rashida Haque
(Silchar)

Chowhan, Shri Bharat

Chunder, Dr. Pratap
cutta North-East)

Singh (Dhar)
Chandra (Cal.

Dabhi, Shri Ajitsinh (Anand)
Damani, Shri S. R. (Sholapur)
Damor, Shri Somjibhai (Dohad)
Dandavate, Prof. Madhu (Rajapur)
Danwe, Shri Pundalik Hari (Jalna)
Das, Shrl R. P. (Krishnagar)
Das, Shri 8. 8. (Sitamarh)
Dasappa, Shri Tulsidas (M'n_m:"e)
Dasgupta, Shri K. N. (Jalpalguri)
Dave, Shri Anant, (Kutch)
Dawn, Shri Raj Krishna (Burdwan

. Deo, Sbri P. R. (Kalahandip



Deo, Shri V. Kishore Chandra S. (Par.

vathipuram)
Desai, Shri D: D. (Kaira)
Dresai, Sl;ri Dajiba (Kolhapur)
@i, Sh¥i Hitendfa (Godhra)
Desai, Shri Morarji (Surat)
Deshmukh, Shri Nanaji (Balrampur)

Deshmukh, Shri Ram Prasad (Hath-
ras)

Deshmukh, Shri Sheshrao (Parbhani)

Devarajan, Shri B. (Rasipuram)

Dhandayuthapani, Shri V. (Vellore)
Dhara, Shri Sushil Kumar (Tamiuk)
Dhariz, Shri Mohan (Poona)

Dhillon, Shri Igbal Singh (Jullundur)
Dhondge, Shri Keshavrao (Nanded)
Shri Shyamlal (Mand!a)
Digal, Shri Sribatcha (Phulbani)
Digvijuy Narain Singh Shri (Vaishali)
Doley, Shri L. K. (Lakhimpur)

Durga Chand, Shri (Kangra)

Dhurve,

Dutt, Shri Asoke Krishna (Dum Dum)
E

Elanchezhian, Shri V, S.
tai)

(Pndukkot-
Engi_ Shri Biren
trict)

F
Faleiro, Shri Eduardo (Mormugao)
Fazlur Rahman, Shri (Bettiah)

Fernandes, Shri George (Muzaffar-

pur)
G
Gaekwad, Shri F. P. (Baroda)
Gamit, Shri Chhitubhai (Mandvi)
Ganga Bhakt Singh Shri (Shahabad)
Ganga Singh, Shri (Mandi)

()

(Autonomous Dis-

Gattani, Shri R, D, (:!odhpur)

Gawai, Shri D. G. (Buldhana) ...
George, Shri A. C. (Mukandapuram)
Ghosal, Shri Sudhir (Midnapore)
Girjanandan Singh, Shri (Sheohar)

Godara, Ch. Hari Ram Makkasar
(Bikaner)

»Gode, Shri Santoshrao (Wardha)
Gogoi. Shri Tarun (Jorhat)

Gomango, Shri Giridhar (Kaﬁapuf}
Gopal, Shri K. (Karur) |

Gore, Shrimati Mrinal (Bombay
North)

Goswami Shrimati Bibha Ghosh
(Nabadwip) .

Gotkhinde, Shri Annasaheb (Sansh)

Gounder, Shri
wash)

Gowda, Shri S, Nanjesha (Hassan)
Goyal, Shri Krishna Kumar (Kota)
Guha, Prof. Samar (Contai) o '
Gulshan, Shri Dhanna Si.ngh (Bha-_

Venugopal (Wandi-

tinda)
Gupta, Shri Kanwar Dell'u
Sadar) . 4
Gupta, Shri Shyam Sunder (Barh)-

R

Halder, Shri Krishna Chandra (Durga-
pur)

Hande, Shri V. G. (Nasik) i
Haren Bhumij, Shri (Dibrugarhy
Harikesh Bahadur, Shri (Gorakhpixt)
Hazari, Shri Ram Sewak (ROseru)
Heera Bhai, Shri (Banswara) . _
Hegde, Shri K. S. (Bangalore S_ou_tm
Hukam Ram, Shri. (Jalore). .

: I e
Inder Singh, Shri (Hissar)



J
Jaffer Sharief, Shri C. K. (Bangalore
North)
Jagannathan Shri S. (Sriperumbudur)
Jagjivan Ram,  Shri (Sasaram)

Jain, Shri Kacharulal Hemraj (Bala-
&hat)

Jain, Shri Kalyan (Indore)

Jain, Shri Nirmal Chandra
Jaiswal, Shri Anant Ram (Faizabad)
Jasrotia, Shri Baldev Singh (Jammu)

Jawade, Shri Shridharrao Nathobaji
(Yeotmal)

(Seoni)

Jethamalani, Shri Ram (Bombay
Neorth-West)
Jeyalakshmi, Shrimati V. (Sivakasi)

Joarder, Shri Dinesh (Malda)
Joshi, Dr, Murli Manohar (Almora)

Kachwai, Shri Hukam Chand (Ujjain)
Kadam, Shri B. P. (Kanara)

Kadannappalli, Shri Ramachandran
(Kpsargod)

Kaiho, Shri (Outer Manipur)

Kailash Prakash, Shri (Meerut)
Kakade, Shri Sambhajirao (Baramati)
Kaldste, Dr, Bapu (Aurangsbad)

Kalyanasundaram, Shri M. (Tirachira-
palli)

Kamakghaiah, Shri D. (Nellore)

Kamath, Shri Hari Vishnu (Hoshan-
gabad) -

Kamble, Shri B. C. (Bombay South-
Central)

Kannan, Shri P. (Salem)
Kapoor, Shri L. L. (Purnea)
Xar, Shri Sarat (Cuttack)

(vi)

Karan Singh, Dr, (Udhampla;)

Kasar, Shri Amrut (Panaji)
Kaushik, Shri Purushottam (Raipur)
Kesharwani, Shri N. P. (Bilaspur)
Khalsa, Shri Basan: Biagh f(Rapar)

Khan, Shri Ghulam Mohammad
(Moradabad)

Khan, Shri Ismail Hossain (Barpeta)

Khan, Shri Kunwar Mahmud Ali (Ha-
pur)

Khan, Shri Mahmood Hasan (Buland-
shahr)

Khan, 8hri Mohd. Shamsul Hassan
(Piljbhit)

Khrime, Shri Rinching Kiandu
(Arunachal West)

Kidwai, Shrimati Mohsina (Azam-

garh) .
Kishore Lal, Shri (East Dethi)
Kisku, Shri Jadunath (Jhargram)
Kodivan, Shri P. K. (Adoer)

Kolanthaivelu, S8hri R. (Tiruchen-

gode)
Kolur, Shri Raj:hekhar (Raichur)
Kosalram, Shri K. T. (Triuchendur)
Kotrashetti Shri A. K. (Belgaum)
Krishna Kant, Shri (Chandigarh)
Krishnan, Shri G. Y. (Kelar)

Krishnan, Shrimati Parvathi (Coim-
batore)

Krishnappa, Shri M. V. (Chilkballa-
pur)

Kundu, Shri Samarendra (Balasore)
Kunhambu, Shri K. (Ottapalam)

Kureel, Shri Jwala Prasad (Ghatam-
pur)

Kureel, Shri R. L. (Mohanlalganj)

Kushwaha, Shri Ram Naresh (Salem-
pur)



, L g
Lebanu Shidgvakem, Shri (Rshanu)
Lakkape, Stri K. (Tumiwy)

Lskshntinarayanan, Shri M. R.
(Tindivanam)

Lel, Shei S. 6. (Bayana)
Xalji Bhai, Shri (Salumber)
Lalu Prasad, Shri (Chapra)

Laskar, Shri Nihar (Karimganj)

Liaquat Hussain, Shri Syed (Fateh-
pur)

Limaye, Shri Madhu (Banka)

Lyngdoh, Shri Hopingstone (Shil-
long)

M
Machhand, Shri Raghubir Singh

(Bhind)
Magar, Shri Annasaheb (Khed)
Mahala, Shri K. L. (Jhunjhunu)
Mahale, Shri Shankar (Malegaon)
Mahata, Shri C. R. (Purulia)
Mahi Lal, Shri (Bijnor)

Mahishi, Dr.
North)

Maiti, Shrimati Abha (Panskura)

Malhotra, Shri Vijay Kumar (South
Dejhi)

Malik, Shri Mukhtiar Singh (Sonepat)
Mallanna, Shri XK. (Chitradurga)

Sarojini {Dharwar

Mallick, Shri Rama Chandra (Jaipur)

Mallikarjun, Shri (Medak)

Mandal, Shri B. P, (Madhepura)

Mandal, Shri Dhanik Lal (Jhanjhar-
pur)

Mandal, Shri Mukunda (Mathurapur)

Mane, Shri Rajaram  Shankarrao
(Ichalkaranji)

Mangal Deo, Shri (Akbarpur)

Mankar, Shri Laxman Rao (Bhan-
dara)

(vid)

Manchar Lal, Shri (Kanpur)
Mathew, Shri George (Muvattupyzha)
Mathur, Shri Jagdish Prased (Sikar)

Mavalankar, Prof. P. G. (Gandhi-
NYZIX)

Mayathevar, Shri K. (Dindigul)
Meduri, Shri Nageshwara Rao (Temuli)

Meerza, Shri Syed Kazim Ali (Murshi.
dabad)

Mehta, Shri Ajit Kumar (Samastipur)
Mehta, Shri Prasaonbhai (Bhavnegar)
Mhalgi, Shri R. K. (Thana)
Mirdha, Shri Nathu Ram (Nagpur)
Miri, Shri Govind Ram (Sarangarh)
Mishra, Shri G. S. (Chhindwara)
Mishra, Shri Janeshwar (Allahabad)

Mishra, Shri Shyamnandan (Begu~-
sarai) '

Modak, Shri Bijoy (Hooghly)
Mohan Bhaiya, Shri (Durg)

Mohanarangam, Shri Ragavalu (Chen-
galpattu)

Mohd, Hayat Ali, Shri (Raiganj)
Mohinder Singh, Shri (Karnel)
Mohsin, Shri F. H. (Dharwar South)
Mondal, Dr, Bijoy (Bankura) .
Mrityunjay Prasad, Shri (Siwan)
Mukherjee, Shri Samar (Howriil)
Multan Singh, Chaudhary (Jalesar)
Munda, Shri Govinda (Keonjhar)
Munda, Shri Karia (Khunti)
Murahari, Shri Godey (Vijayawada)
Murmu, Father Anthony (Rajmahal)

Murthy, Shri Kusuma Krishna (Ama-
lapuram)

Murthy, Shri M. V. Chandrashekhara
(Kanakapura)

Murugesan, Shri A. (Chidambaram)



N
Nahar, Shri Bijoy Singh (Calcutta’
North-West)
Nahata, Shri Amrit (Pali)
Naidu, Shri P. Rajagopal (Chittoor)
Naik, Shri S. H, (Nandurber)
Naik, Shri V. P. (Washim)
Nair, Shri B, K. (Mavelikara)

Nair, Shri M. N. Govlndan (Trivan-
dmm)

Nair, Shri N. Sreekantan (Quilon)
Narayana, Shri K. S. (Hyderabad)
Narendra Singh, Shri (Damoh)
Nathu Singh, Shri (Dausa)
Nathuni Ram, Shri (Nawada)

Nathwani, Shri Narendra P. (Juna-
-gadh)

Nayak, Shrj Laxmi Narain (Khaju-
raho)

Nayar, Dr. Sushila (Jhansi)
Negi, Shri T. S. (Tehri-Garhwal)

o

Onkar Singh, Shri (Budaun)
Oraon, Shri Lalu (Lohardaga)

P

Pai, Shri T. A. (Udipi)
Pajanor, Shri A. Bala (Pondicherry)
Pandey, Shri Ambika Prasad (Banda)

Pandeya, Dr. Laxminarayan (Mand-

saur)
Pandit, Dr, Vasant Kumar (Rajgarh)
Paraste, Shri Dalpat Singh (Shahdol)

Parmaj Lal, Shri (Hardoi)

Parmar, Shri Natwarlal B. (Dhandhu-
ka)

Parthasarathy, Shri P. (Rajampet)

Paru'ekar, Shri Bapusaheb (Ratnagiri)

Parvati Devi, Shrimati (Ladakh)

L]

(v}

Paswan, Shri Ram Vilas (Hajipur)
Patel, shri Ahmed M. (Broach)

Patel, Shri Dharmasinhbhej (Porban~
dar)

Patel, Shri Dwarikadas (Amreli)
Patel, Shri H. M. (Sabarkantha)

Patel, Km. Maniben Vallebhbhat
(Mehsana)

Patel, Shri Meetha Lal (Sawai Ma-
dhopur)

Patel, Shri Nanubhai N. (Bulsar)

Patel, Shri R. R. (Dadra and Nagar
Haveli)

Patidar,
gone)

Patil, Shri Balasaheb Vikhe (Koper-
gaon)

Patil, Shri Chandrakant (Hingoli)
Patil, Shri D. B. (Kolaba)
Patil, Shri S. B. (Bagalkot)

Patil, Shri S. D. (Erandol)
Patil, shri U, S. (Latur)
Patil, Shri Vijaykumar N. (Dhulia)
Patnaik, Shri Biju (Kendrapara)
Patnaik, Shri Sivaji (Bhubaneswar)
Patwar‘y,_shri H. L. (Mangaldoi)
Periasamy, Dr. P, V. (Krishnagiri)
Pertin, Shri Bakin (Arunachal East)
Phirangi Prasad, Shri (Bansgaon)
Pipil, Shri Mohan Laj (Khurja)
shri Janardhana (Manga~-

Shri Rameshwar (Khar-

Poojary,
lore)

Pradhan,
Behar)

Pradhan,

Shri Amar Roy (Cooch-

Shri Gananath (Sambalpur)

Pradhan, Shri Pabitra Mohan (Deo-

garh)
Pradhan, sShri K. (Nowrangpur)
Pullaiah, Shri Darur (Anantapur)



(vix)

Qureshi, Shyi Mohd, Shafi (Anantnag)

Rachaiah, Shri B. (Chamarajanagar)
Raghavendra Singh, Shri (Unnao)
Raghuaviji, Shri (Vidisha)

Raghbir Singh, Shri (Kurukshetra)
Raghu Raﬁaiah, Shri K. (Guntur)
Rahi, Shri Ram Lal (Misrikh)

Rai, Shri Gauri Shankar (Ghazipur)
Rai, Shri Narmada Prasad (Sagar)
Raj, Shri Shiv Ram (Ghosi)

Raj Keshar Singh, Shri (Machhli-
shahr)

Raj Narain, Shri (Rae Bareli)
Rajan, Shri K. A. (Trichur)

Rajda, Shri Ratansinh
South)

Raju, Shri K. A. (Pollachi)
Raju, Shri P. V. G. (Bobbili)
Rakesh, Shri R. N, (Chail)
Ram, Shri R. D. (Palamau)

Ram Awadhesh Singh, Shri (Vikram=-
ganj)

Ram Charen, Shri (Jalaun)
Ram Deo Singh, Shri (Maharajganj)
Ram Dhan, Shri (Lalganj)

Ram Gopal Singh, Chaudhury (Bil-
haur)

Ram Kinkar, Shri (Bara Bankl)
Ram Kishen, Shri (Bharatpur)
Ram Murti, Shri (Bareilly)
Ram Sagar, Shri (Saidpur)

Ramlnchandran, Shri P. (Madras Cent-
ral)

Ramalingam, Shri
{Mayursem)

(Bombay

N. Kudanthai

Ramalingam, Shri P. S, (Nilgiris)
Ramamurthy, Shri K. (Dharamapurly
Ramapati Singh, Shri (Motihari)

Ramaswamy, Shri K. §, (Gobichettie.
palayam) :

Ramaswamy, Shri'S. (Periakulam)
Ramdas Singh, Shri (Giridih)
Ramji Singh, Dr. (Bhagalpur)
Ramjiwan Singh, Shri (Balia)

Ramoowalia, Shri Balwant Singh (Fa--
ridkot)

Rangnekar, Shrimati
(Bombay North-Central)

Ranjit Singh, Shri (Hamirpur)

Rao, Shrimati B. Radhabai Ananda-
(Bhadrachalam)

Rao, Shri G. Mallikarjuna (Waran-
gal)

Rao, Shri J. Rameshwara (Mahboob-
nagar)

Ahilya P.°

Rao, Shri Jagannath (Berhampur)

Rao, Shri Jalagam Kondala (Kham-
mam)

Rao, Shri M. S. Sanjeevi (Kakinada)

Raq, Shri M. Satyanarayan (Karim-
nagar)

Rao, Shri P. V. Narasimha (Hanam-
konda)

Rao, Shri Pattabhi TRama (Rajah-
mundry)

Rao, Shri Raje Vishveshvar (Chandra-
pur)

Rasheed Masood, Shri (Saharanpur)
Rath, Shri Ramachandra (Aska)

Rathawa, Shri Amarsinh V. (Chhota
Udaipur)

Rathor, Dr. Bhagwan Dass (Hardwar)
Ravi, Shri Vayalar (Chirayinkil)
Ravindra Pratap Singh, Shri (Amethi)
Reddi, Shri G, S. (Miryalguda)



(x)

Reddi, Shri G. Narsimha (Adilabad)

Reddy, Shri K. Brahmananda (Nara-
Saragpet)

Reddy, Shri X. Obul (Cuddapah)
Reddy, 8hri K. Vijaya Bhaskara (Kur-

nool)

Reddy, Skri M. Ram Gopal (Nizama-
bad)

Reddy, Shri P. Bayappa (Hindupur)
Reddy, Shri S. R. (Gulbarga)

Rodrigues, Shri Rudolph (Nominated
—Anglo-Indians)

Rothuama, Or. R. (Mizoram)
Roy, Shri A, K. (Dhanbad)
Roy, Dr. Saradish (Bolpur)

Roy, 8bri Saugata (Barrackpore)

Saeed Murtaza, Shri (Muzaflarnagar)
Saha, Shri A. K. (Vishnupur)

Saha, Shri Gadadhar (Birbhum)
Sahoo, 8hri Ainthu (Bolangir)

Sai, Shri Larang (Surguja)

Saj, Skri Narhari Prasad Sukhdeo
(Raigarh)

Sajpi, Shri Manobar La] (Mabendra-
garh)

Sait, Shri Ebrahim Sulgiman (Man-
jeri)

Saksepa, Prof. Shibban Lai (Maha-
rajganj)

Samantaginbera, Shri Padmacharan
(Puri)

Sangma, Shri P. A. (Tura)

Sanyal, Shri Sasankasekhar (Jangi-
pur}

Saran, Shri Daulat Ram (Churu)
Sarangi, Shri R. P. (Jamshedpur)
Sarda, Shri 8. K. (Ajmer)

Sardar, Shri Mahendra Narayan
(Araria)

Sarkasr, Shri 8, K. (Jmuar‘){

Sarsonia, Shri Shiv Narain (Karol
Bagh) )

Satgpathy, &hri
kanal)

Sathe, Shri Vasant (Akola)
Satya Deo Singh, Shri (Gonda)

Dronam Raju

Devendra (Dhen- .

Satyanarayana, Shri
(Visakhapatnam)

Sayeed, Shri P. M. (Lakshadweep)

Sayian Wala, Shri Mohinder Singh
(Ferozepyr,
Scindia, Shri Madbavrao (Guna)

Sen, Shri Prafulla Chandra
bagh)

Sen, Shri Robin (Asansol)

Seyid Mubammad, Dr. V. A. (Calicut)
Shah, Shri D. P. (Bastar)

Shah, Shri Surath Bahadur (Kheri:
Shaiza. Shrimati Rano M. (Nagaland)

Shakya. Shri Daya Ram {(Farrukha-
bad)

Shakya, Dr. Mahadeepak Singh (Etah)
Shgnkar Dev, Shri (Bidar)
Shankaranand, Shri B. (Chikkodi)
Shanti Devi, Bhrimati (Bambhal)
Sharma, Shri Jagannath (Garhwal)

(Aram-

Sharma, Shri Rajendra Kumar (Ram-
pur)

Sharma, Shri Yagya Datt (Gurdaspur)
Shastri, Shri Bhanu Kumar (Udaipur)
Shastri, Shri Rams Dhari (Padrauna)
Shastri, Shri Y. P. (Rewa)
Shejwalkar, Shri N. K. (Gwalior)

Sheo Narain, Shri (Basti)
Sher singh, Prof. (Rohtak)

Sheth, Shri Vinodbhai B. (Jamnagar)



Shinde, Shri Annasgheb P. (Ahmed-
nlf“)

Shiv Sampati Ram,
ganj),

Shiv Shanker, Shri P. (Secupderabad)

Shrangare, 8hri T. S. (Osmanabad)

Shrikrishna Singh, Shri (Monghyr)

Shukla, Shri Chimanbhaj H. (Rajkot)

Shukla, ghri Madan Lal (Janigin)

Sikandar Bakht, 8hri (Chandni
Chowk)

Singh, Dr. B, N. (Hazaribagh)

Singha, Shri Sachindralal
West)

Sinha, SWwri C. M. (Mayurbhanj)
Sinha, Shri H. L. P. (Jehanbad)
Sinha, Shri M. P. (Patna)

Shr{ (Roberts-

(Tripura

Sinha, §hri Purnenarayan (Tezpur)

Sinha, Shri
(Aurangabad)

Somani, shri Roop Lal (Bhilwara)
Somani, Shri S. S. (Chittorgarh)

Stephen, Shri C, M. (Idukki)

Subramaniam, Shri C. (Palani)

Satyendra Narayan

Sudheeran, Shri V. M. (Alleppey)
Sukhendra Singh, Shri (Satna)
Buman, Shri Ramji Lal (Firozabad)

Suman, Shri Jha (Dar-

bhanga)

Sunna Sahib, Shri A. (Palghat)
Suraj Bhan, Shri (Ambala)

Surendra
pur}

Surendra

Bikram, Shri (Shabhjahan-

Suryanarayana, Shri K. (Eluru)
Swaminathan, Shri R. V. (Madurai)

Swamy, Shri Sidrameshwara (Kop-
pal)

Swamy, Dr. Subramaniam (Bombay
North-East)

Swatantra, Shri Jagannath Prasad
(Bagaha)

(xi)

T

Talwandi,
(Ludhiang)

Tan 8ingh, Bhri (Barmer)

Tej Pratap Singh, Shri (Hamirpur)
Thakre, Shri Kushabhau (Khandwa)
Thakur, Shri Aghan Singh (Kanker)
Thakur, Shri Krishnarao (Chimur)

Shri Jagdev Singh

Thiagarajan, Shri P. (Sivaganga)
Thomas, ghri Skarjeh (Keotiayam)
Thorat, Bhri Rhausabeb (Pandharpur)
Tirkey, §hri Pius (Alipurduar)

Tiwari, Shri Brij Bhushan (Khalila-
bad)

Tiwary, Shri D. N, (Gopalganj)
Tiwary, Shri Madan (Rajnandgaon}
Tiwary, shri Ramanand (Buxar)
Tohra, Shri G. S. (Patiala)

Tombi Singh, Shri N. (Inner Manipur)

Tripathi, Shrij

Madhav Prasad (Do-
mariaganj)

Tripathi, Shri Ram Prakash

(Kan-
nauj)

Tulsiram, Shri V. (Peddapalli)
Tur, Shri Mohan Singh (Taran Taran)
Tyagi, Shri Om Prakash (Bahraich)

U

Ugrasen, Shri (Deoria)
Unnikrishnan, Shri K. P, (Badagara)

v
Vaghela, Shri Shankersinhji (Kapa-
dvanj)
Vajpayee, Shri Atal Bihari (New
Delhi)

Vakil, Shri Abdul Ahmad (Baramulla)



(xii)

Varma, Shri Ravindra (Ranchi)
Vasisht, Shri Dharma Vir (Faridabad)

Véerabhadnppa, shri K. §. (Bellary)
Venkataraman, Shri R. (Madras
South)

Venkatareddy, Shri P. (Ongola)

Venkatasubbaiah, Shri P. (Nandyal)

Verma, Shri Brij Lal (Mahasamund)

Verma, Shri Chandradeo Prasad
(Arah)

Verma, Shri Hargovind (Sitapur)

Verma, Shri Phool Chand (Shajapur)

Verma, shri K. L. P. (Koderma)

Verma, Shri Raghunath Singh (Main-
puri)

Verma, Shri Sukhdev Prasad (Chatra)

Visvanuthan, Shri C. N. (Tiruppat-
tur)

Y-

Yadav, Shri Gyaneshwgar  Prasad
(Khagaria) o o
Yadav, Shri Hukmdeo Narain (Ma-
dhubanl) L™ ‘ N
Yadav, Shri
(Godda) )

Yadav, Shri Narsingh (Chandauli)

Yadav, Shri Ramjilal (Alwar)

Yadav, Shri Sharad (Jabalpur)

Yadav, Shri Vinayak Prasad (Saba-
rsa) .

Yadav, Shri Roop Nath  Singb
(Pratapgarh) :

Yadvendra Dutt, Shri (Jaunpur)’

Yellajah, Shri Nandi (Siddipet)

Yuvraj, Shri (Katihar)

Jagdambi - Prasad

Zulfiquarullah, Shri (Sultanpur)



LOK SABHA

The Speaker
Shri K. 8. Hegde

The Deputy-Speaker
- Shri Godey Murahari

Panel of Chairmem

Shri Dhirendranath Basu
Shrimati Parvathi Krishnan
Dr. Sushila Nayar

Shri Ram Murti

‘Shri M. Satyanarayan Rao
. Shri N. K, Shejwalkar

S Diersless
Shri Avtar Singh Rikhy

(X0



GOVERNMENT OF INDIA .

Members of Cabinet

The Prime Minister

The Deputy Prime Minister and Minis-
ter of Finance

The peputy Prime Minister and Minis-
ter of Defence

The Minister of Information and
Broadcasting

The Minister of Petroleum, Chemicals
and Fertilizerg

The Minister of Works and Housing
and Supply and Rehabilitation

The Minister of
Irrigation

The Minister of Law, Justice and
Company Affairs

The Minister of Education, Social
Welfare and Culture

Agriculture and

The Minister of Railways

The Minister of Commerce, Civil
Supplies and Cooperation

The Minister of Industry

The Minister of Tourism and Civil
Aviation

The Minister of Home Affairs
The Minister of Steel and Mines
The Minister of Energy

The Minister of Health and Family
Weltare

The Minister of External Affairs

The Minister of Parliamentary Affairs
and Labour

The Minister of Communications

Shri Morarji Desai

Shri Charan Singh

Shri Jagjivan Ram

shri L. K. Advani

Shri H. N. Bahuguna
Shri Sikandar Bakht

Shri Surjit Singh Barnala
Shri Shanti Bhushan

Dr. Pratap Chandra Chunder

Prof. Madhu Dandavale
Bhri Mohan Dharla

B6hri George Fernandeg
Shri Purushottam Kaushik

Shri H. M. Patel

Shri Biju Patnaik
Shri P. Ramachandran
Shri Rabi Ray

Shri Atal Bihari Vajpayee
8hri Ravindra Varma

Shri Brij Lal Verma

(xiv)



{xv)
Misiisters o2 Btate

T'he Minister of State in the Ministry Shri Satish Agarwal
of Finance

The Minister of State in the Ministry Bhrimati Renuks Devi Bartkataki
of Education, Social Welfare and
Culture

The Minister of State in the Ministry Shri Arif Beg
of Commerce, Civil Supplies and
Cooperation

The Minister of State in charge of the Shri Chand Ram
Ministry of Shipping and Transport

The Minister of State in the Ministry Shri Krishna Kumar Goyal
of Commerce, Civi]l Supplies and
Cooperation

The Minister of State in the Ministry Shri Dhanna Singh Gulshan
of Education, Social Welfare and
Culture

The Minister of State in the Ministry Shri Ram Kinkar
of Works and Housing and Supply
and Rehabilitation

The Minister of State in the Ministry Shri Samarendra Kundu
of External Affairs

The Minister of State in the Ministry Kumari Abha Maiti
of Industry

The Minister of State in the Ministry Shri Dhanik Lai Mandal
of Home Affairs

The Minister of State in the Ministry Shri Janeshwar Mishra
of Energy

The Minister of State in the Ministry Shri Karia Munda

of Steel and Mines -
The Minister of State in the Ministry Shri Narsingh

of Petroleum, Chemicals and Fertili-

zers

Sh D. Patil
The Minister of State in the Ministry " 8, .

of Home Affairs
The Minister of State in the Ministry Shri Fazlur Rahman
of Planning
The Minister of State in the Ministry Shri Larang Sal
of Labour and Parliamentary Affairs
The Minister of State in the Ministey Shri Narhari Prasad Sukhdeo Saf
of Communications

The Minister of State in the Ministry Shri Sheo Narain
of Railways

The Minister of State in the Ministry Prof. Sher Singh
of Defemece



; (xvi)

The Minister of State in the Ministry .. Shyi Bhanu Pratap Singh
of Agriculture and Irrigation o

The Minister of State in the Ministry Shri Jagbir Singh
of Information and Broadcasting

“The -Minister of State in the Ministry Dr. Ram Kirpal Sinha
of Labour and Parliamentary Affairs

“The Minister of State in the Ministry
of Industry

‘The Minister of State in the Ministry
of Finapce

Shri Zulfiquarullah

Shri Jagdambi Prasad ¥adav



LOK SABHA DEBATES

Vol. XXII, Firstday of the Seventh Session of the Sixth LokSabha No, 1

LOK SBABHA

Monday, February 19, 1979/Magha 30,
1900 (Saka)

The Lok Sabha met at forty minutes
past Twelve of the Clock

[{MRr. SreAaxer in the Chair]

MR. SPEAKER: Wish
Happy New Year,

vou all a

HON. MEMBERS: The same tfo you.

MEMEBER SWORN

Shri P. Shiv Shanker (Secundera-
bad)

WELCOME TO HUNGARIAN PAR-
LIAMENTARY DELEGATION

MR. SPEAKER; Hon'ble Members,
at the outset I have to make an an-
nouncement,

On my own behalf ang on behalf of
the Hon’ble Members of the House, 1
have great pleasure in welcoming His
Excellency Dr. Janos Peter, Deputy
Chairman of the Parliament of the
Hungarian People’s Republic and the.
Hon'ble Members of the Huugarian
Parliamentary Delegation whp are on
a visit to India as our honoured
guests,

The other Hon'ble Members of the
Delegation are:—

1. Dr. Mihaly Komocsin, M.P.
2. Mr. Samdor Magyar, M. P,

3. Mrs, Miklos Vadkerti, M.P.
. 4, Mr. Laszlo Radnoty, M.P.

The delegation arrived heve on
Wednesday, the 14th February, 1979.
They have since visited Bangalore
and Bombay.

The delegates; are now seated in
the Special Box, Through them we
convey our greétings and best wishes
to the Hungarian Parliament and the
friendly people of the Hungarian Peo-
ple’s Republic.

12.42 nrs.
PRESIDENT'S ADDRESS

SECRETARY: [ lay on the Table a
copy of the President's Address to
both Houses of Parliament assembled
together today.

President’s Address
Hon’ble Members,

It gives me great pleasure to wel-
come you to this session of Parlia-
ment, the first in 1979. You have a
heavy schedule of buginess ahead of
you, and at the outset, let me wish
you godspeed in the completion of
your budgetary gnd legislative busi-
ness,

2, Last year, we had unpreceden-
ted floods which were the worst with-
in living memory. Many lives were
lost; crops were damaged over large
areas and there was heavy loss to
both private and public property. We
cannot but admire the courage and
fortitude with which our people faced
this calamity. The State Administra-
tions met the extermely difficult
situation arising out of these
floods with commendable speed and
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eficiency. The Centra] Governme;}t
allocated assistance liberally both in
cash and kind. The Defence Services
and police personnel also plavet a
notable role in affording relief and I
wish to place on record our tribute to
all of them. I would also, at this
stage, like to record my gratitude to
the various agencies and individuals,
both in India and abroad, who came
forward with donations in :ash and
kind and also rendered service in
various forms, In the light of the ex-
perience of such large scale floods the
Government is giving special attention
to an integrated approach for their
control,

3. Last year, I referred to the repeal
of the amendments made in the Re-
presentation of the People Act in 1974
and 1975 so as to restore the demo-
cratic elements obtaining prior to these
amendments, Government has under
consideration basic reforms jin elec-
toral laws and procedures in order to
make the electoral process more
equitatie, and less susceptible to per-
nicious influences. The detailed pro-
posals evolved will be discussed with
the political parties.

4. I. needs to be noted that our
system has withstood the strains and
stresses of the times, largely as a re-
sult of restoration of civil liberties,
the free play of democratic processes
and the containing of inflationary
pressures. In the years before 1977
there was a period of high inflation
followed by a period of repression of
all demands. Many of the demands
of today only seek to make up for ‘he
denials of the earlier period. Vet it is
somewhat unfortunate that some of
these demands should have their
origin more in politics than in econo-
mics.

5. Government continued its eflorts
at freeirg the democratic processes
from the shackles of the Emergency,
and restoring the rule of law. The
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Constitution (Forty-ifth Amendment)
Bill, which has been passed by both
the Houses of Parliameni is now be-
foye the Slate Legislatures for ratifica-
tion. Action is being taken on the
reporis of the Commissions which in-
quired into the excesses of the Emer-
gency and the alleged misuse of their
high positions by certain individuals.
The Government proposes to bring
forwari legislation to constitute Special
Courts for trial of offences committed
by persons holding high political and
public office during the Emergency.
The Working Group appointed to
study the question of giving greater
autonomy to Akashvani and Doordar-
shan submitted its report. The Gov-
ernment proposes to introduce legisla-
tion on the subject as early as possi-
ble.

6. Over the last few years, the cen.
tre of gravity of political processes
has been shifting from urban to rural
areas. The rising tide of expectalions
has made the rural community extre-
mely sensitive to economic factors.
this is also accompanied by an in-
crease in social tensions, The success
of our democracy will depend upon
our ability to manage this shift, bolth
in politicay and economic terms, in
an orderly manner.

7. Last vear, I had referred to the
directional changes being undertaken
by the Government by reorienting the
strategv of development and launching
a frontal attack on the problems of
poverty and mass unemployment, parti-
cularly in rural areas. The Plan ve-
flects this primary concern of the Gov-
ernment, The basic approach of the
Government has been endorsed by the
National Development Council.

8. Considering the role the States
are required to play in the develop-
ment of the country, it is appropriate
that they should be enable to do so
financially. The Seventh Fingnee Com-
mission provided for spbstantial de-
volution of financial rescurces to the
States. The Government of India
accepfed' the recommsendstions of the
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Cemmisggion. The National Develop-
meat Council directed that a review
pe made of Centre-State financial re-
lations, Raving regard to the provisions
of the Coxstitution, and appointed a
Committee to go into this. In 1478-79.
for the first time since the inception
of the planning process, the total of the
States’ Plan outlays exceeded those of
the Centre.

8. The year 1877-78 witnessed a
growth of national income of about
74 per cent (at 1970-71 prices) as
against 1.4 per cent in the previous
year. The high priority accorded to
agriculture and rural development has
started yielding encouraging results.
In the current year in spite of the ex-
tensive flood damage in Bihar, UP.
and West Bengal, the kharif food-
graimg production is likely to be
around that of the last year. The
output of groundnut, oilseedg cotton
and jute is likely to surpass last
year's level. Prospects for the
current rabi crops are also bright.

10. Additional irrigation potential of
26 lakh hectares was created in
1977-78, the highest ever achieved by
any country in a single yvear. For the
current yeur the larget is 2B lakh
hectares. The consumption of fertili-
sers in 1977-78 recorded a 26 per cent
increass over the previous year, and
this year too the upward trend has
been maintained. The irrigation and
fertiliser consumption data underline
the success of the policy of increased
attention to the  agricultural sphere,
and with obvious results.

11. The record level of foodgrains
production, which was 125.6 million
tonnes last year, has resulted in a com-
fortable food supply situation, Cereal
supplies have been plentiful and their
prices stable. The disparity in food-
graing' prices between surplus and de-
ficit ureas has narrowed in the absence
of restrictions on mevement.

12. Sugar production achieved a
new peak of 647 lakh tonnes in
1977-78, an increase of nearly 34 per
cent over the previous year's record.

Consumption of sugar increased by
20 per cent to nearly 45 lakh tonnes
Centrol on sugar distribution and
prices was removed with effect from
16 August, 1978, and theresfter sugoar
prices declined, benefiting the con-
sumer. A package of measures to
protect the growers’ long-term in-
terests has been worked out. -

13. The increased foodgrains and
industrial production is reflected in
price-levels remaining stable, and
essentia] commeodities and consumer
goods being easily availabie through-
out the country. The wholesale price
index moved within a narrow range
of less than 2 per cent during the
greater part of the current year. In
fact, the index for April-October,
1978 was, on an average, 1.1 per cent
lower than that for the same months
of 1977, which itself was a perlod
of relative price stability. Price
stabil.ty has been achieved through
monetary and fiscal discipline, appro-
priate pricing policies, increased pro-
duction, availabality of essential
consumer items’ supply like edible
oils through imports, and regulation
of export of essential commodities.
However, there are still certain sen-
sitive commoditieg like pulses, oil-
seeds, and cement whose prices and
availability are a matter of con-
cern, Programmes for increased
production of these commodities have
been taken up.

14. The step; taken by the Govern-
ment to relax the regime of controls
are bearing fruit. The remova] of
restrictions on movement of food-
graing and relaxationg in the indus-
trial licensing wend import policies
and procedurez have led to benefits
both to producers and consumers.
A committee is going into the gues-
tion of further possible relaxations in
the regime of controls.

15. For ameliorating the economic
conditions of the rural poor, a signi-
ficant step taken in 1878-70 was the
intreduction of the programme of
Imtegrated Rural Development. The
new programme uitempts to mount a
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_fronta] attack on rural poverty
through intensification of develop-
menta] activity in rural areas. Out
of a total of 5004 blocks, 2390 have
been selected for intensive develop-
ment, and are to be given special
ussistance of Rs. 5 lakhg per block
for formulating schemes of benefit
to the weaker gections, over and
above the outlay under the normal
development programmes of the
block. Such additional assistance
will generate gainful employment
for the rural unemployed and under-
employed, raise their incomes, and
nutritiorel and living standards.
Durable community assets will be
created, thereby strengthening the
rural infrastructure. The Food for
Work programme has become a
major instrument of rural develop-
ment and employment. Last year,
2.04 lakh tonnes of wheat wag distri-
buted under thig programme through
the States, while this year 10 lakh
tonnes is targeted. Forty crore man-
days of work are expected to be
created by thjg year’s Food for Work
schemes,

16, A Committee under the chair-
manship of Shri Asokg Mehta in-
quired into the working of Pan-
chayati Raj institutions and sug-
gested measures for a more effective
and decentralised system of rural
planning and development, Its re-
port ig to be discussed with the States
in the near future.

17. Government attaches great
importance to speedy implementation
of land reform measures. The pro-

tection afforded by the Ninth Sche-

dule of the Constitution will be ex-
tended to all new land reform laws.
Up to November, 1878, 6.48 lakh hec-
tares of land had been distributed
to the landless. More than fifty per
cent of the beneflciaries belonged to
the Scheduled Castes and Scheduled
. Tribes. The State Governments
have been urged to close the gap
between declaring of surplus areas
and their distribution, Attention of
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the State Governments hay dlao
been drawn to the need for preper
maintenance of land records includ-
ing their updating. Burveys and
settlement operations ere Being taken
up on a large scale; and special
drives have been undertaken by the
States for disposal of pending cases.

18, Agricultura] credit to the wea-
ker sections of the community such
as small and marginal farmers, agri-
cultural labourers, rural artisans,
tenants, share-croppers, scheduled
castes mnd scheduled tribes hag been
emphasised. The volume of agri-
cultural credit is expected to be of
the order of Rs, 2,215 crores by the
end of 1978-79, against Rs. 1,676
crores the preceding year. Over
one-third of the total institutional
credit is drawn by weaker sections
of the community.

19. In accordance with the Natienal
Cooperative Policy Resolution, steps
have been taken to see that coopera-
tives provide the requirements of
credit, fertilisers and other agricul-
tural inputs. Cooperatives are also
marketing and processing agricul-
tural commodities and providing
price gupport for them. The supply
of essential articles of mass con-
sumption at reasonable prices is be-
ing done through a large number of
cooperative outlets, especially in the
rural areas.

20. In order to create employment
opportunities through development
of decentralised rural small and
cottage industries, the Government
is setting up district industries cen-
tres in every district of the country.
About 250 such centres have been
sanctioned so far, and the rest are
proposed to be set up in the coming
year. The as-istance programmes of
the Khadi and Villaze Industries
Commission have becn strengthened.
The number of items reserved for
exclusive development in the small
sector has been increased from 504
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to 807, and legislation to provide

protection to esmall and cottage in-

dustrieg is proposed to be undertaken.
L ]

21. Government recognises the
necessity of making available to the
rural community its basic minimum
needs in the shape of drinking water
supply, rural roads, health care,
elementary and adult education
(especially for women), house-sites
for the homeless, and programmes
have been approved for all of these.
For example, the aim is to provide
safe drinking water to over 1,13,000
“problem” villages by March, 1981.
Of these, 18,000 villages were cover-
ed last year, and 27,000 more are
likely to be covered this year. Also.
housing for the weaker sections in
both rural and urban areas is being
provided, and a large amount is be-
ing specifically earmarked for rural
housing. The scope of the Rural
House Sites Scheme, under which
7.48 million landless femilieg have
already been given house-sites, is
being expanded to provide financial
assistance for the construction of low
cost houseg by these families. I hope
that the State Governments will im-
plement the minimum needs pro-
gramme jn right earnest.

22. A viable production-cum-dis-
tribution scheme has been drawn up
in accordance with the recommenda-
tion of the National Development
Council and approved by the Union

"and State Governments. The scheme
© consists of a package of
' covering production,

measures
procurement,

. storage, transportation and distribu-

. tion. The bulk of

the beneficiaries

. of the proposed system wil] be the

. wehker gsections

of society. The
scheme will be taken up for imple-
mentation throughout the country

- with effect from 1st July, 1979,

23. Six new railway lines to serve
the transport needs of the north-
eastern part of the country have
been sanctioned. With these, every
State and Union Territory of the
region will be connected by the rail-
way system.

24. Government announced a pro-
gramme of action tg achieve an in-
dustrial growth rate of between 7
angd 8 per cent in 1878-79. This goal
is likely to be achieved, despite
widespread floods which seriously
affecteq vital sectors like coal steel
and the railways. Effective monitor-
ing heiped to gvercome bottlenecks,
and during April-November 1978, the
rate of growth wag about 8 per cent.
Targetg for next year, now under
finalisation, will be higher than what
is achieved thig year, Electricity
generation which is up by nearly
13 per cent this year so far over last
year, is no Jonger a constraint, while
total steel production js up by nearly
6 per cent gver last year., Produc-
tion of fertilisers, commercial vehi-
cles and aluminium is well over last
year's levels. A strategy ha; already
been finalised by the Government
to meet the over-all requirements of
the country in certain hard-core
sectors, such as, fertilisers, oil and
gas, stee], cement, paper, aluminium
and other non-ferrous metals so that
the country does not have to face
continued shortages in these basic
areas of our economic development
as in the past. The state of health
of the Indian shipping industry is
also of concern to Government. In
view of its importance, Government
has decided to extend assistance to
deserving shipping companies to
overcome their agcute cash flow diffi-
culties. For dealing with industrial
sickness generally, Government has
laid down a set of guidelines which
will govern the taking over of sick
units with discrimination, in place of
the ad hoc approach formerly adopt-
ed. A high powered Screening Com-
mittee examineg all such proposals
and recommendg appropriate action.

25. In view of the importance of
the textile sector in generating new
employment opportunities an inte-
grated textile policy was announced
in August 1878, which lays emphasis
on development of handlooms for
purposes of meeting the clothing
requirements of the masses as well
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as for generation of further employ-
ment opportunities. Arrangements
for distribution of controlled cloth
have been strengthened, and the
NTC has been given the major res-
ponsibility for production of cheap
cloth. Output of cotton yarn in the
first eight months of the financial
year increased by over 9 per cent,
which is a record. The output of
cloth in the mil] sector increased by
only 2 per cent, which indicates that,
8s envisaged in the new policy, a
major part of the yarn output has
gone to increased production jn the
decentralised sector.

. 26. The Industrial Relationg RBill
now before Parliament constitutes a
comprehensive gpproach to the esta-
blishment of sound labour-manage-
ment relations. The Bil} deserves
earnest and early consideration by
Hon’ble Members.

27. Government has initiated action
to fulfil its undertaking to spread
literacy, A massive National Adult
Education Programme ha; been
launched to cover 100 million
adult jlliterates in the next five
years, A programme to universalise
elementary education within the next
decade is also being put into opera-
tion. Concurrently, programmes

. have been initiated to recast the
content of education at all stages
with a view to making education
functional anq related to the lives of
the people and the environment, For
women, functional literacy pro-
grammes are {0 be undertaken to im-
part educationa] and vocational skills
to adult women.

28. The International Year of the
Child is being observed in 1979 in
accordance with the resolution of the
United Nations Genera] Assembly.
Government proposes to expand in-
tegrated health, nutrition, immunisa-
tion and educational services for pre-
school children along with functional
literacy for adult women and train.
ing of child welfare workers, A Na-
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tional Children’s Fumd is being set
up to help veluntary . organisatiens
take up programmes for chily welfare

29. Based on the recommendations
of the Kothari Committse and the
UPSC, Government has approved a
modified systean of examination aimed
at broadening the base for selection.
Under the system there will be g sere-
ening test, and candidates will be
allowed to write in any of the lan-
guages of the Eighth Schedule.

30. A high rate of population
growth reduces the country’s econo-
mic gains. The Government is de-
termineq to pursue the family
planning programme vigorously, The
urgency of the problem calls for the
fullest possible cooperation of the State
Governments and the people, The
country as g whole must accept the
concept of a ;mall family.

31. Government is committed to
the Science Policy Resolution, 1958.

Tie outlay proposed for scientific
researct  in the 1978—83 Plan is
Re. 2491 crores, which is almost

druble that in the Fifth Plan. The
Government intendg shortly to issue
a stalement on technology policy.

32. In our relations with the rest
of the world, the Government has
stes:ifustly pursued the policy of non.
alienment and positive cooperation
with all countries. It is a matter of
deep gratification that our foreign
policy is better understood now and
respected by all countries as contri-
buting to the process of regional and
global peace and security.

33. India's relations with major
powers are based on our deep com-
mitment to non-alignment, mutuality
of interest, reciprocity and construec-
tive cooperation. The visit of the
Prime Minister to Washington in June,
1978 hag given furiher impetus to im-
proved relations between India and
US.A. While our views may not coin-
cide with those held by them on all
issues, we share with the US.A. mary
fundamental values, With the US.S.R.,
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we have initiated 4 programme of
long term cooperation and are confi-
demt that the multiple links trat ‘bind
our two,couniries will be further con-
solidated during the forthcoming visit
of Premier Kosygin to this country.
The visit of the Prime Minister to the
Headqudrters of the European Econo-
mic Community al Brussels was simi-
larly productive of greater understand-
ing. Steps have been initiated towards
the normalisation of our relationship
with the People's Republic ¢f China
on the basis of ‘Panchsheel’. Hon'ble
Members are aware of the recent visit
of the Foreign Minister to China.

33-A, We are gravely concerned at
the latest developments on the Sino-
Vietnamese Border which carry the
potential t, endanger international
peace and stability. Fighting should
end immediately and, as 5 first step,
Chinese forces should withdraw from
Vietnam.

34. In the international forums and
U.N. Conference we confinue to work
actively for the cause of disarmarment,
especially nuclear disarmament. At
the special session of the United
Nations devoted to disarmament and
subsequently in the U. N. Ueneral
Assembly gessions we have consistently
campaigned against the attempt to
frenze the international power struc-
ture on the basis of nuclear weapon
status and we have outlined steps that
must be taken to ensure progress to-
wards the goal of complete disarma-
mert under effective internatjonal
control. We firmly believe that com-
mitment to disarmament jg an essen-
tial step for setting mankind on the
path of peace, progress and sanity.

35. The Government is seriously
concerned gbout the protectionist
measures being adopted by developed
countries. These have materially
affected the country’s exports. The
growing trend towards protectionism
in  the developed countries under-
scores the need for greater collective
self-reliance on the part of devaloping

countries. Towards this end, the Gov-
emment has taken peveral initistives
in kilateral and multilateral forums.

36. The search for an enduring and
just peace in West Agia cantinues to
def; solution. India's consistent
policy to support the just cause of the
Arabs remains unchanged and we
coutinue to hope for a comprehe.sive
solution to the problems of the with-
drawal of Israel from all occupied
terrifories and the restoration to the
Palestinian people of their inaienable
rights to sell-determination and to a
State of their own. Our economic and
technological cooperation with the
Arab world has grown both in depth
and dimension.

87. In South-Fast and East Asia, ang
the Pucific, we have continued to
pursue the existing ties and strengthen
econcmic and {echnological coopera-
tion between our country and those
in this region. Steps have been initiat-
ed for a dialogue with the Association
of South-East Asian Nations (ASEAN).
The importance we attach to Indo-
Japanese relations as a factor contri-
buting to geneiwl peace and stability
is symbolised by the institution of
annual consultations at the level of
Foreign Ministers,

38, Our bilateral relations with coun-
triess in Africa have been furiher
strengthenad ihrough increased ecomo-
mic cooperation. The situation in
Soutkern: Africa continues to cause us
concern. Hopes raised for a just and
peacefui settlement of the problems of
Namibia and Zimbabwe were belied by
the smbiguous postures and manoeuv-
res of the racist regimes, However, it
is our sincere hope that freedom will
come 10 Namibia and Zimbabwe in
the near future. We have continued
to extend moral and material assis-
tance to the liberation movements in
Southern Africa,

39. While we shall pursue our policy
of peace and cooperation around the
world, and especially so with our
immediate neighbours we recognise
the need to maintain effective deferice
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prepuredness at all times. I am
happy to say that the state of morale
and training of our Defence Forces
continues to be excellent. Steps are
in hand to modernise their equipment.
In thig task our defence Industries
continue to play a significant part.
Progressive self-reliance and indigenisa-
tion are the main goals in their further
development.

40. Hon'ble Members, in what I
. have outlined there is considerable
evidence to justify hope and confi-
dence about sustained progress of this
country towards building up a just
social and economic order provided
there ig unity of effort to achieve this
goal. While there may be different
approaches, we should strive {for
identity of purposiveness in our efforts
and avoid actions, postures and pro-
nouncements which would be self-
defeating from the point of view of
achieving our national goals. In this
spirit of unified national endeavour I
commend to you the business of this
session and wish you all success.

JAI HIND

AAA T JER,

WETH 19790F ¥W I
¥ st @r 7T AR ¥
gEWaT & WrE ) wme
o R R ¢ W W
A% 9 qar fauft FEer ®
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SHRI P. VENKATASUBBAIAH
(Nandyal): Mr. Speaker, Sir, may I
request through you the Prime Minis-
ter to introduce his new colleagues to
the House?

MR. SPEAKER: This will be done.
Don't be in a hurry.

OBITUARY REFERENCES

MR. SPEAKER: Hon. Members, as
we meet today after an interval of
about two months, it is my sad duty
to inform the House of the passing
away of one of our colleagues, Shri
8. G, Murugaivan and six former
Members, namely, Sarvashri A. Shan-
ker Alva, M. S, Sugandhi, Chandra-
mani Lal Chowdhary, Jogendra Singh,
Baddam Yella Reddy and Bishwa-
nath Jhunjhunwala.

Shri Murugaiyvan was a sitting
Member of this House from Nagapat«
tinam constituency of Tamil Nadu.
He died under very fragic circums-
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tances in his home villige on 6 Jan-
uary, 1978, at the young age of 4.

A political and social worker, he
served as Chairman of Panchayat Un-
ion, Kottoor, during the years 1881-70.
Keenly interested in the welfare of
the farmers, he served as Secretary,
Kisan Sabha, Thanjavur District,
since 1970,

Shri A. Shanker Alva was a Mem-
ber of the Third Lok Sabha during
the years 1962-87 representing Man-
galore constituency of the erstwhile
Mysore State. '

Starting his career as an Advocate,
Shri Alva devoted much of his time
to social work and was associated
with the Civic body in Mangalore,
A man of versatile ability he served
in various capacities, as Member of
the Madras University Senate, as
Member, Mysore Pradesh Election
Commission and as President, South
Kenara Cashew and Coffee Workers’
Union. He was Minister for Co-opera-
tion in the Karnataka Government.
He was also associated with several

“educational and sports organisations,

himelf being a good cricketer, and
was the founder Member of South
Kanara Cricket Association. He pass-
ed away at Bangalore on 31st Decem-
ber, 1978, at the age of 73.

Mr. M. S. Sugendhi wag a Member
of the Second Lok Sabha during the
years 1957-82 representing Bijapur
North constituency of the erstwhile
Mysore State. Earlier, he was a Mem-
ber of the Bombay Legislative Assem-
bly during the years 1937-43. He took
part in the satyagraha movement in
1940 and suffered imprisonment twice
in 1040-41 and 1942-43. A well-known
businessman, he gerved as President
of the Karnataka Chamber of Com-
merce for almost a full decade. He
was associated with a large number of
orpanisations and institutions in Bije-
pur and also served the civic body
of Bijapur on many occasions. As a
parliamentarian, He took keen interest
in the problems of scheduled ocastes
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and backward classes. He passed

away at Hijapur on i#ith Januray, 16579
at the age of 80.

Dr. Chandramani Lal Chowdhary
was a Memper of tne Second and
‘rurd Lok Saphas during the years
1p0i=01i reypresenting respecuvesy
hajpur ang Moaiua cunstituelicles
04 Dloal, saruer, ne says a Mempes
of the Bihar Legisialive Assembly
uurmy the years i1v»02-d(. He was eiect-
ed 10 tne majya Sabha in 1¥/4 and
wdas a siting mMember ot the Rajya
Sapna. He 100K acuve part in  ne
Ireedom movement and sufiered im-
prisonment during the years 1Y30-32
and 1Y4Z2, A wedl Kuown suclal worker,
Lr, Chowdhary was associated with
a jarge number of organisations work-
1ng tor the uplift of scheduled castes
and backward classes. He had a liter-
ary bent of mind and had attained
proficiency in several languages like
Uidu, Hindi, Bengali, Arabic and Per
sian. He passed away under tragic
circumstances at Muzatfarpur on 7Tth
February, 1979, at the age of 64.

Sardar Jogendra Singh was a Mem-
ber of the Central Legisiative Assem-
bly, the Constituent Assembly. the
Provisional Parliament and the First
and Second Lok Sabhas. He was also
a Member of the Rajya Sabha during
the years 1964-71. In 1971 he resigned
his membership of the Rajya Sabha
on his appointment as Governor of
Orissa. In 1972 he was appointed Gov-
ernor of Rajasthan. In 1977, he rosign-
ed from the office of the Governor to
contest in the General Elections to the
Lok Sabha, A highly respected Sikh
leader, he served for some time as
Chairman of the Delhi Sikh Gurud-
wara Board, He was an active par-
liamentarian, a seasoned politician
and a very good administrator. He
‘passed away at Bahraich in Uttar Pra-
desh on 3th February, 1979, at the age
of 76.

Shri Baddam Yella Reddy was a
Member of the First Lok Sabha dur-
ing the years 1952-57 repesenting the
Karimnager constituency of Andhra
Pradesh, Earlier, he was a Member
of the Andhra Pradesh Legislative
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Assembly during the years 1458-82.
ne wag etected 10 the Rajya Sabha in
April, 1964, and was a Member of that
House till 1970, He entered politics
at the young age of 22 and took part
in the Civil Disobedience Movement,
fie a1so tOOK part in the Sailyagrana
Movement 1n the ersiwhile rlydera-
pbad State in 1838 and in the PFeasant
Movement in 1941 and 1943. A promi-
nent social worker, he always cham-
pioned the cause of the poor and the
downtrodden. He passed away at his
native viillage of Galipall in Karim-
nagar District of Andhra Pradesh on
ZTun December, 1978, at the age or 70.

shri Bishwanath Jhunjhunwaia was
a Member of the fifth Lok Sabha, re-
presenting the Chittorgarh constitu-
ency of Hajasthan during the years
1971-77. A prominent industrialist and
businessman, Shri Jhunjhunwala was
a Member of the Marwari Relief So-
cielty. He took keen interest in the
welfare of the people. He also con-
tributed to the development of in-
dustry in the country. A widely tra-
velled person, he had visited Europe,
U.S.A.. Japan, Bangkok and Hong
Knog with a view to gain first-hand
knowledge about industry in those
countries. He passed away at Calcutta
on 4th February 1979, at the young
age of 48,

We deeply mourn the loss of these
friends and I am sure the House will
join me in conveying our condolences
to the bereaved families,

The House may stand in silence for
a short while to express its sorrow.

The Members then stood in silence
for a short while

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): Sir, I have given a
motion about the British virginity
test which is a criminal assault ac-
cording to a section of their Medical
Council itself....

MR. SPEAKER: The convention is
that pn the day of the President's
Add:mnomeﬁmﬁkethntnallw
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SHR]I JYOTIRMOY BOSU: This is
a very serious matter.

MR. SPEAKER: Whatever it is....

SHRI JYOTIRMOY BOSU: We
cannot allow this attack on the honour
of this country to go on unabated like
this,

SHRI P. VENKATASUBBAIAH
(Nadyal): What about the Chinese
aggression on Viet Nam? He has not
said anything about it.

MR. SPEAKER: The Prime Minis-
ter to introduce the new Ministers.

12. 50 hrs,

INTRODUCTION OF NEW
MINISTER

THE PRIME MINISTER (SHRI
MORARJI DESAI): 1 have great
pleasure in introducing fo you and
to the House my colleagues:

Shri Charan Singh, Deputy Prime
Minister and Minister of Finance,

Shri Ram Kinkar, Minister of
State in the Ministry of Works and
Housing and Supply and Rehabili-
tation,

Shri Janeshwar Mishra, Minister
of State in the Ministry of Energy.

Shri Jagbir Singh, Minister of
State in the Ministry of Information
and Broadcasting,

Shri Narsingh, Minister of State
in the Ministry of Petroleum, Che-
micals and Fertilizers.

12.51 hrs,
PAPERS LAID ON THE TABLE

UreaN LAND (CEILING AND REGULATION)
SEvENTH AMENDMENT RuLes, 1977-78.

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
‘BAKHT): I beg to lay on the Table a
copy of the Urban Land (Ceiling and
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Regulation) Seventh Amendment
Rules, 1878 (Hindi and English ver-
sions) published jin Notification No.
G.SR. 580(E) in Guzelfe of India
dated the 18th December, 1878 under
sub-section (3) section 46 of the
Urban Land (Ceiling and Regulation)
Act, 1976 together with explanatory
memorandum, [Placed in Library.
See No. LT-3220/79).

AnnNuaL REPORTS AND REeEVIEWS oF
SAHITYA AKADEMI, NEwW DELHI, FOR
1977, CENTRAL INSTITUTE OoF HIGHER
TIBETAN STUDIES POST GRADUATE
TEACHING AND RESEARCH, VARANASI
FOR 1977-78 ANp INDIAN COUNCIL OF
HisTORICAL RESEARCH FOR 1977-78

THE MINISTER OF EDUCATION,
SOCIAL, WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): 1 beg to lay on the Table:

(1) (i) A copy of the Annual
Report (Hindj and English versions)
of the Sahitya Akademi, New Delhi,
for the year 1977.

(ii) A copy of the Review (Hindi
and English versions) by the Gov-
ernment on the working of the
Sahitya Akademi, New Delhi, for
the year 1977.

[Placed in Library. See No. LT-
3221/79].

(2) (i) A copy of the Annual
Report (Hindi and English versions)
of the Central Institute of Higher
Tibetan Studies Post Graduate
Teaching and Research, Varanasi,
for the year 1977-78.

(ii) A copy of the Review (Hindi
and English versions) by the Gov-
ernment on the working of the Cen-
tral Institute of Higher Tibetan
Studies Post Graduate Teaching and
Research Varanasi, for the year
1977-78.

[Placed in Library. See No. LT~
8222/78].

(3) (i) A copy of the Anpusl
- Report (Hindi and English versions)
of the Indian Council of Historical
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Research for the year 1977-78 to-
gether with the Certified Accounts
and Audit Report thereon, under
‘rule 45 read with rule 44(d) of the
Memorandum of Association and
Rules of the Indian Council of His-
torical Research,

(ii) A copy of the Review (Hindi
and 'English versions) by the Gov-
ernment on the working of the
Indian Council of Historical Re-
search, for the year 1977-78.
[Placed in Library. See No. LT=-
3223/79].

ORDINANICES PROMULGATED BY THE PRESI-
DENT FrRom 30-12-78 1O 31-1-79

THE MINISTER OP PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): 1 beg
to lay on the Table a copy each of the
following Ordinances (Hindi and
English versions) under article 123(2)
(a) of the Constitution: —

(1) The Industries (Development
and Regulation) Amendment Ordi-
nance, 1978 (No. 6 of 1978) promul-
gated by the President on the 30th
December, 1978. [Placed in Library.
See No. LT-5224/79].

(2) The Punjab Excise (Delhi
Amendment) Ordinance, 1978 (No.
1 of 1979) promulgated by the
President on the 20th January. 1979.
[Placed in Library. See No. LT-
3225/791.

(3) The Sugar Undertakings (Tak-
ing Over of Management) Amend-
ment Ordinance, 1979 (No, 2 of
1979) promulgated by the President
on the 31st January, 1979. [Placed
in Library. See No. LT- 3226/791.

(4) The Working Journalists and
Other Newspaper Employees (Con-
ditions of Service) and Miscellane-
ous Provisiong Amendment) Ordi-
nance, 1979 (No. 3 of 1979) promul-
gated by the President on the 31st

-
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January 1979. [Placed in Library.
See No. LT-3227/19].

INDIAN TELEGRAPH (SECOND AMEND-
MENT) RuLres, 1978

The MINISTER OF COMMUNICA-
TIONS (SHRI BRIJLAL VERMA): I
beg to lay on the Table a copy of the
Indian Telegraph (Second Amend-
ment) Rules, 1978 (Hindi and English
versions) publisheq in Notification
No, G.S.R. 15562 in Gazette of India
dated the 30th December, 1978, under
sub-section (5) of section 7 of the
Indian Telegraph Act, 1885. [Placed in
Library. See No, LT-3228/79].

CERTIFIED ACCOUNTS oF DELHT DEVE-

LOPMENT AUTHORITY FOR 197678 wiTH

GOVERNMENT'S REview (HINDI VERSION)

AND A STATEMENT FOR DELAY AND CORRI-

GENDA TO THE ENCLISH VERSION OF THE
ACCOUNTS

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI RAM KIN-
KAR): 1 beg to lay on the Table:

(1) (i) A copy of the Certified
Account; (Hindi wversions) of the
Delhi Development Authority for
the year 1976-77 together with the
Audit Report thereon, under sub-
section (4) of section 25 of the
Delhi Development Act, 1957.

(iiy Review @ (Hindi version) by
the Government on the Audit Report
on the Accounts of Delhi Develop-
ment Authority for the year 1976-77.

(2) At statement showing reasons
for delay in laying the papers men-
tioned at (1) above.

(3) A ‘Corrigenda’ to the English
virsion of the Certified Accounts@ of
the Delhi Development Authority for
the year 1976-77 ang the Audit Report
and also to the Review,

[Placed in Library. See No. LT-32297
791.

@English version. of the Accounts nnd Rev:ew were laid on the Table on

the 19th December, 1978,

(R T ]
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FERTILIZER (MovemeENT  CONTROL)

AmMENDMENT ORDER, 1978 AND ANNUAL

RerorT OF DEVELOPMENT COUNCIL FOR
SuGar INDUSTRY FoOrR 1977-78

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): I beg to lay on
.the Table: —

(1) A copy of the Fertiliser
(Movement Control) Amendment
Order, 1978 (Hindi and English
versions) published in Notification
No. G.SR, 556(E) in Guazette of
India dated the 17th November,
1978, under sub-section (6) of sec-
tion 3 of the Essential Commodities
Act, 1955. [Placed in Library. See
No. LT-3230/79].

(2) A copy of the Annual Report
(Hindi and English versions) of the
Development Council for Sugar
Industry for the year 1977-78, under
sub-section (4) of section 7 of the
Industries (Development and Re-
gulation) Act 1951, [Placed in Lib-
rary. See No. LT-3231/79].

+NoriFicATiIoNs UNDEr Customs Acr,

1962, CenTraL Excise Rures, 1844,

CENTRAL ExcCISE (186TH AMDT.) RULES
1978, ®TC. ETC.

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
ZULFIQUARULLAH): I bheg to lav
on the Table: —

(1) A copy each of the following
Notifications (Hindi and English ver-
sions) under section 159 of the Cus-
toms Act, 1962:—

(i) G.S.R. 581(E), published in
Gazette of India dated the 18th
December, 1978 together with an ex-
planatory memorandum regarding

- revised rate of exchange for conver-
sion of Austrian Schilling into In-
dian currency or vice-versa.

(ii) G.S.R, 588(E), publisheq in
Gazette of India dated the 22nd
December, 1878 with an explanatory
memorandum regarding revised
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rate of exchange for conversion of
Pound Sterling into Indian currency
or vice-versd.

(iii} G.S.R, 591(E) and b592(E)
nsublished in Gazette of India dated
the 26th December, 1878 together
with an explanatory memorandum
regarding reduction of import duty
on certain equipments for wauto-
mobile industry.

(iv) G.S.R. 593(E) published in
Gazette of India dated the 26th
December, 1978 together with an
explanatory memorandum regarding
revision of import duty on parts
made on ferrite which are compo-
nent parts of transformers and in-
ductors.

(v) G.S.R. 602(E) publisheq in
Gazette of India dateqd the 30th
December, 1978 together with an
explanatory memorandum regarding
revision of the definition of “package
tea™.

(vi) G.S.R. JI(E) published in
Gezettr of India dated the lst Janu-
ary, 1979, together with an explana-
tory memorandum regarding rate of
exchange for conversion of certain
foreign currencies into Indian cur-
rency or vice-versa,

(viiy G.SR. 22(E) and 23(E)
published in Gazette of India dated
the 9th January, 1970, together with
an explanatorv memorandum re-
garding exempotion in export duty on
certain varieties of raw cotton.

(viiiy G.S.R. 29(E) anj 30(E) pub-
lished in Gazette of India dated the
18th January, 1979 together with an
exnlanatory memorandum regarding
reduction of import duty on tea bag
machines.

(ix) G.S.R. 46(E) published in
Gazette of India dated the 27th
January, 1979 together with an ex-
planatory memorandum regarding
exemption from export duty on
Steatite (Talc).

(x) GS.R. 53(E) 'and 54(E) pub-
lished in Gazette of India dated the
Ist January, 1979 together with an
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explanatory memorandum regarding
reduction of import duty on cellu-
lose acetlte sheets/strips.

[Placed in Library. See No. LT-
3232/179].

(2) A copy each of the following
Notifications (Hindi and English ver-
riong) issued under the Central Ex-
cise Rules, 1944:—

(i) G.S.R, 6(E) to 8(E) published
in Gazette of India dated the 1st
January, 1879, together with an ex-
planatory memorandum regarding
exemption of Khandsari from full
excise duty.

(ii) G.S.R. 10(E) publisheq in
Gazette of India dated the 4th Janu-
ary, 1979, together with an expla-
natory memorandum regarding
exemption of Furance Qil and Liqui-
fied Petroleum Gas brought into
Khandla Free Trade Zone from
cxcise duty.

(iiiy G.S.R. 33(E) published in
Gaztte of India dated the 6th
January, 1979 together with an ex-
planatory memorandum empowering
Assistant Collector of Central Excise
to satisfy himself about the condi-
tion relating to intended use of
caprolactum for prodi:ction of
polyamide (nylon) yarn.

(iv) G.S.R. 39 and 40 published
in Gazette of India dated the 13th
January, 1979 together with an ex-
planatory memorandum empowering
Assistant Collector of Central Ex-
cise to satisfy himself as to the in-
tended use of the exciseable goods
in the specified industrial processes.
[Placed in Library. See No, LT-
3233/79].

(3) A copy of the Central Excise
(Sixteenth Amendment) Rules, 1978
(Hindi and English versions) publish-

[Placed in Library. See No, LT-3234/
79].

(4) A copy of the Smugglers and
Foreign Exchange Manipulators (Ap-
pellate Tribunal for Forfeited Property)
Amendment Rules, 19878, (Hindi and
English versions) published in Noti-
fication No. S.0. 27(E) in Gazette of
India dated the 13th January, 1979,
under sub-section (3) of section 28 of
the Smugglers and Foreign Exchange
Manipulators (Forfeiture of Property)
Act, 1976. [Placed in Library. See
No. LT 3235/79]. !

(5) (i) A copy of the Gold Con-
trol (Forms, Fees and Miscellane-
ous Matters) Third Amendment
Rules, 1978 (Hindi and English
versions) published in Notification
No, S.0. 636(E) in Gazette of India
dated the 7th November, 1978 under
sub-section (3) of section 114 of
the Gold (Control) Act 1968.

(iiy A statement (Hindi and
English versions) showing reasons
for delay in laying above Notifica-
tion.

[Placed in Library. See No. LT-
3236/79]. .w

(6) A copy of the General Insurance
(Rationalisation of Pay Scales and
Other Conditions of Service of Offi-
cers) Fourth Amendment Scheme,
1978, (Hindi and English versions)
published in Notification No. S.0, 5 in
Gazette of India dated the 8th Janu-
ary, 1979, under section 17 of the
General Insurance Business (Nationa-
lisation) . Act, 1972. [Placed in Library.
See No. LT-3237/79].

(T) A copy each of the following
Notifications (Hindi and English ver-
sions) under sub-section (3) of
section 7 of the Customg Tariff Act,
1975: —

(i) GS.R. 21(E) published in
Gazette of India dated the 9th

ed in Natification No, G S.R. 507(E) in January, 1979 together with an ex-
Gamte of l’ndhl dﬂtEd th.e 28th Decem- plmtgr.y mofﬁndum rmrding
ber, 1978, under section 38 of the increase in export duty on raw

Central Excises and Salt Act, 1944 Cotton.
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(ii) G.S.R. 84(E) published in
Gazette of India dated the 20th
January, 1979 together with an ex-
planatory - memorandum regarding
" impesition of export duty on tur-
merie,

[Placed in Library. See No. LT-
3238/79].

12,52 hrs.

RAILWAY CONVENTION
COMMITTEE
FirrH REPORT

SHRI KRISHAN KANT (Chandi-
garh): I beg to present the Fifth Re-
port (Hindi and English versions) of
the Railway Convention Committee on
‘Rate of Dividend for 1978—79 and
and 1979-80 and other Ancillary
Matters'.

SUGAR UNDERTAKINGS (TAKING
OVER OF MANAGEMENT); AMEND-
MENT BILL*

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNAIA): I beg {0 move
for leave to introduce a Bill o amend
the Sugar Undertakings {Takirg
Over of Management) Act 1978.

MR. SPEAKER: The question is:

“That leave be granted to intro-
duce a Bill to amend the Sugar Un-
dertakings (Taking Over of Mana-

gement) Act, 1978".

The motion was adopted.

SHRT SURJIT SINGH BARNALA: |
introduce the Bill.

*Published in Gazette >f India
dated 18-2-79.
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STATEMENT RE: SUGAR UNDER-

TAKINGS T{TAKING OVER OF

MANAGEMENT) AMENDMENT
ORDINANCE

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): I beg to lay on
the Table an explanatory statement
(Hindi and@ English versions) g:ing
reasong for immediate legislation by
the Sugar Undertakings (Taking Over
of Management) Amendment Ordi-
nance, 1979.

WORKING JOURNALISTS AND
OTHER NEWSPAPER EMPLOYEES
(CONDITIONS OF SERVICE) AND
MISCELLANEOUS PROVISIONS
(AMENDMENT) BILL*

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): I beg
to move for leave to introduce a Bill
further to amend the Working Journa-
lists and Other Newspaper Emplove?s
{Conditions of Service) angd Miscel-
laneous Provisions Act, 1955.

MR. SPEAKER: The question is:

“That leave be granted to intro-
duce a Bill further to amend the
Working Journalists ang Other
Newspaper Emplovees (Conditions

of Servicey and Miscellaneous Provi-
sions Act, 1955”.

The motion was adopted.

SHRI RAVINDRA VARMA: I
introduce the Bill,

S e e e S el e r—

Extraordinary, Part IIL section 2,
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STATEMENT RE: WORKING
JOURNALISTS AND OTHER
NEWSPAPER EMPOLYEES (CON-
DITIONS OF SERVICE) AND
MISCELLANEOUS PROVISIONS
(AMENDMENT) ORDINANCE

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): I beg to
lay on the Table an explanatory state-
ment (Hindi and English versions)
giving reasons for immediate legisia-
tion by the Working Journaliste and

GMGIPND~M—3990 LS—880

other Newspaper Employees (Cundi-
tions of Service) and Miscellaneous

Provisions (Amendment) Ordinance,
1979.

MR, SPEAKER: Today's business is
over; the House stands adjourned till
11,00 AM. tomorrow.

12.54 hrs.

The Lok Sabha then adjourned till

Eleven of the Clock on Tuesday, Feb-

ruary 20, 1979/Phalguna 1, 1800
(Saka).



